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File No. T-15012/1/2022-Training-FSSAI-Part(1)
Food Safety and Standards Authority of India
(A Statutory Authority established under the Food Safety & Standards Act, 2006)
Training Division
2nd Floor, MMU building, Mata Sundari Road, New Delhi- 110002

Dated 24t June, 2024
NOTICE

Subject: De-empanelment and blacklisting of Training Partner ‘Saksham Edutech
& Management Technology’, TP ID: TPSAK325-Reg.

Saksham Edutech & Management Technology with TP ID: TPSAK325 was a
Training partner empanelled under the Food Safety Training and Certification (FoSTaC)
Programme of FSSAIL

2 It has come to the notice of Training Division of FSSAI that Saksham Edutech &
Management Technology has failed to comply with the FoSTaC guidelines and terms
and conditions while conducting FoSTaC training programmes.

3. A show-cause notice was issued to the Training Partner dated 23 February,
2024, based on the observation made regarding the creation of training batches using
the FoSTaC portal. It has come to the attention of the Training Division of FSSAI that the
Training Partner selected a trainer without obtaining their consent, as stipulated by our
procedures. Furthermore, it was noted that training sessions were conducted using a
different individual than the one selected through the FoSTaC portal.

4. Subsequently, after the review of the responses received from the Training
Partner where the presented arguments against the show cause notice were deemed
unconvincing and insufficient to establish the training partner innocence, it has been
decided by the Competent Authority to de-empanel the training partner from the
FoSTaC Programme and black list the Training Partner ‘Saksham Edutech &
Management Technology’, TP ID: TPSAK325 for the two year from the date of de-
empanelment.

5. This issues with the approval of the Competent Authority.

kS

(Viréndra Singh Shekhawat)
Manager (Training)
Copy to:
1. All Regional Directors-FSSAI-For information.
2. All State/UT FDAs- For further necessary action, if any.
3.IT division with a request to upload on the FSSAI website for wider circulation



